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SPECIAL BENCH (Video Conference)
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARINGOF NATIONAL COMPANY LAW
TRIBUNAL, HYDERABAD BENCH, HELD ON 11.12.2020 AT 11:00 AM THROUGH VIDEOQ CONFERENCE

TRANSFER PETITION NO.
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Counsel for Respondent(s):
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Signature

ORDER

1. Matter taken up for hearing through video conference.

2. Mr. G. Bhupesh, counsel for the Petitioner and Mr. V.
appeared through video conference.

3. For hearing submissions, matter adjourned at request.

4. Put up the matter on 01.01.2021.
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